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. Fimance Commission

183. SHRI N. R. LASKAR: Wil] the
Minister of FINANCE be pleased to
state:

(a) whether it is a fact that Assam
Government have submitted their
views on the financial problems of the
State to the Finance Commission;

(b) whether it is also a fact that
the Finance Commission has been
asked by the Centre to submit their
interim report relating to the sharing
of revenue between the Centre and
that State;

(¢) if so, when they are likely to
submit the report; and

(d) to how many other States in
regard to which the Commission has
been asked to submit their interim re-
ports? '

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI): (a) Yes, Sir,

(b) to (d). In terms of the Presi-
dent's Order constituting the Com-
mission, (which was laid on the Table
of the Lok Sabha on the 29th Febru-
ary, 1968), the Commission is required

to submit an interim Report by the
30th September, 1968 in respect of all
States and not of any particular State
or States.
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